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Creation of a New Ministry for
Harijans

*136. SHRI K. PRADHANI:
SHRI L. L. KAPOOR:

Will the Minister of HOME
AFFAIRS be pleased to state whether
there is any proposal under the con-
sideration of Government to create a
new Ministry to look after the welfare
of Harijans, Scheduled Castes and
Scheduled Tribes and other weaker
sections of the society?

THE MINISTER OF HOME
AFFAIRS (SHRI CHARAN: SINGH):
No, Sir.

Congestion in the Port of Bombay

*137. DR. VASANT KUMAR PAN-
DIT: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether there is a growing con.
gestion in the Port of Bombay requir-
ing ships to wait for weeks to get a
berth in the port;

(b) whether it is proposed to im-
pose the congestion charges according
to Karmahom Conference; and

(c) whether Government have taken
any decision in this respect and what
would be the financial implicationg of
the same?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) There is at pre-
sent no waiting time for ships for
getting a berth in the Prince’s and
Victoria Docks in Bombay. However,
at Indira Dock, the average waiting
period for general cargo vessels is
around 5 days only.

(b) ang (c). Karmahom Conference
Lines imposed a surcharge of 10 per
cent w.ef. 3-10-77. In view of the
improvement in position, the rate of
surcharge has been reduced io 7%
per cent w.e.f. 1-11-1977.

Surcharge levied from 3rd October
to 19th November 1977 may roughly
amount to US $100 Lac.

Transfer of CSIR Laboratories to
Ministries

*138. SHRT SURENDRA BIKRAM:
SHRI EDUARDO FALEIRO:
Will the Minister of PLANNING be
pleased to state:

(a) whether Government have de-
cided to transfer the scientific labora-
tories at present attached with CSIR
to the respective Ministries; and

(b) if so, the reasons therefor?





